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Consiruction  of temporary barracks by

NMDC in ‘Panna-Hira’ Mining Area

180, SHRI PYARELAL KHANDEIL.-
WAL: Wil the Minister of STEEL,

MINES AND COAL be pleased to state;

(a) what is the number of temporary
barracks constructed by the National
Mining Development Corporation  in
‘Panna-Hira’ mining area during the years
1982 to 1984,

(b) whether jt is a fact that some of
these temporary barracks have already
collapsed and some were not comstructed
at all, even though they have been shown
as constructed and their constructiom cost
has been accountdd for; and

(¢) if so, whether Government propose
to conduct an enquiry into the matter?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF STEEL (SHRI1 K.
NATWAR SINGH): (a) Between the
years 1982 to 1984, 30 temporary umts
have been constructed in the ‘Panna-Hira’
minmg area by the National Mineral
Development Corporation out of the 65

planned. Construction of the remaining
35 units is in progress.

(b) No, Sir. ’
(c) Does not arise.
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Appointment on  compassionate gronnds
of LD.Cs. by EM.E. Delhi Cantt.

182. SHRT PAWAN KUMAR
BANSAL:

SHRIMATI MONIKA DAS:

Will the Minister of DEFENCE be
pleased to state:

(a) whether it is a fact that appoint-
ment letters for the pos* of LDCs were
issued by the Commander, Headquarters
Technical Group EME, Delhi Cantt. in
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frvour of some- persoms asking them to
join their duties on the 9th November,
1984, on compassionats grounds; but they
were not allowed to join;

(b) if so, what are the reasons there-
for;

(¢) whether it is also a fact that the
Ministry of Defence gave approval for
these appointments; and

(d) if so, by when these persons ore
likely to be appointed by the Commander,
Headquarters  Technical GrOlll:;, EME-
Delhi Cantt?

THE MINISTER OF DEFENCE
(SHRT P, V. NARASIMHA RAO): (a)
10 (d) An offe; of appointment, on com-
passionate grounds, was issued by the
Commander, Headquarters  Technical
Group EME, Delhi Cantt, to one indi-
vidual who was asked 1o report to that
Headquarters on 8th November 1984 This
appointment was approved by Deputy
Director, Electrical Mechanical Engineer-
ing and Ministry of Defence had accord-
ed approval for relaxation of upper age
limit of 25 years for the post of Lower
Division Clerk as the imdividual happened
to be 30 years old. The individual was
not allowed to join on 8-11-1984 as it
subsequently transpired {RdY he did not
possess any knowledge of typewriting
which is one of the essential qualifications
for the post of L.D.C. The individua!l has
been allowed to join as L.D.C. on
14-1-85 subject to the condition that he
will acquire preficiency in typewriting in a
period of two years This is permitted
under the relevant Rules.

Pit-head stocks

183. SHRI ASHWANI KUMAR: Wwill
the Minister of STEEL, MINES AND
COAL be pleased to state:

(a) what were the pithead ceal stocks
as on Ist April, 1983 and the 315t Decem-
ber, 1984 and what was its value; and

(b) whether the present stock position
is considered on the higher side; if so,
what steps are proposed to be taken to
bring it to reasomable level?



